GOVERNMENT OF INDIA

MINISTRY OF ENVIRONMENT FOREST AND CLIMATE CHANGE

RAJYA SABHA

UNSTARRED QUESTION No.1635
TO BE ANSWERED ON 31.07.2017
Nagar Van Udyan Yojana
1635.
SHRIMATI JAYA BACHCHAN :
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to state :

(a) whether Government has launched Nagar Van Udyan Yojana and if so, the details of States/cities covered under this Yojana in the country;
(b) the details of the funds sanctioned, allocated and utilised this Yojana so far, State/Union Territory-wise;

(c) the details of the targets fixed and achievements made so far in this regard; and

(d) whether Government has received any complaint regarding misuse of the funds allocated under this Yojana in some of the States and if so, the details thereof and the action taken by Government in this regard?

ANSWER

MINISTER FOR ENVIRONMENT, FOREST AND CLIMATE CHANGE 
(DR. HARSH VARDHAN)  

(a)to(c)
The National CAMPA Advisory Council [‘CAMPA’ stands for Compensatory Afforestation Fund Management and Planning Authority] has approved the Nagar Van Udyan Yojana from the funds deposited in the Compenstory Afforestation Fund, for development of city forests within municipal areas in the country, with area between 20 ha and 100 ha, and involving total outlay of Rs.2 lakhs per hectare, out of which 80% will be the share of NCAC, and the remaining 20% is met from the State funds.  The details of Schemes undertaken under the Nagar Van Yojana and the funds sanctioned therefore is indicated in the Annexure.  
(d)

no, Sir.

***
Annexure referred to in the reply to parts (a) to (c) of Rajya Sabha Unstarred Question No.1635 regarding Nagar Van Udyan Yojana by Shrimati Jaya Bachchan answered on 31.07.2017

	Sl. No.
	Name of State/UT
	No. of Nagar Van Udyan 
	  Amount sanctioned (Rs.)  
	Dates of sanction

	1
	2
	3
	4
	5

	1
	Andaman & Nicobar Islands 
	1
	   1,680,000.00 
	01.06.2016

	2
	Andhra Pradesh
	5
	1,60,00,000.00  2,40,00,000.00  
	03.03.2016  04.04.2016

	3
	Assam
	1
	    2,160,000.00 
	03.03.2016

	4
	Chandigarh
	1
	  80,00,000.00 40,00,000.00 40,00,000.00 
	04.04.2016 18.12.2016 10.06.2017

	5
	Chhattisgarh
	5
	 4,00.00,000.00 
	05.08.2016

	6
	Himachal Pradesh
	1
	    80,00,000.00 
	26.10.2016

	7
	Karnataka
	5
	1,60,00,000.00  2,40,00,000.00  
	03.03.2016   04.04.2016

	8
	Madhya Pradesh
	5
	3,60,00,000.00  
	18.01.2017

	9
	Maharashtra
	5
	 2,78,40,000.00 
	26.10.2016

	10
	Manipur
	1
	   80,00,000.00 
	01.06.2016

	11
	Mizoram
	1
	    80,00,000.00 
	01.04.2016

	12
	Punjab
	4
	  2,01,40,000.00
40,80,000.00   
	20.12.2016 16.05.2017

	13
	Rajasthan
	4
	 1,79,90,000.00 22,50,000.00  
	03.12.2016 30.03.2017

	14
	Sikkim
	1
	    44,80,000.00 
	03.03.2016

	15
	Telangana
	5
	1,61,40,000.00 1,21,80,000.00  
	02.11.2015 30.03.2017

	16
	Tripura
	1
	    72,00,000.00 
	03.03.2016


